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BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

CAUSE LIST OF A BENCH FOR 07-JULY-2025 (MONDAY)
IN COURT ROOM 2

Srl

Appeal Number

Assmt.

Year Assessee Name Remarks

W
1 | ITA 96/LKW/2022 | 2017-18 | [A] TULIP INFRATOWERS PVT LTD. T
2 | ITA 97/LKW/2022 | 2017-18 |[A] GURU KRIPA ASSOCIATES W
3 | ITA 37/LKW/2023 | 2015-16 [ [A] RCS ENTERTAINMENT PRIVATE LIMITED w
4 | ITA 38/LKW/2023 | 2013-14 |[A] RCS ENTERTAINMENT PRIVATE LIMITED W
5 | ITA 39/LKW/2023 | 2016-17 | [A] M/S. RCS ENTERTAINMENT PRIVATE LIMITED \
6 | ITA 40/LKW/2023 | 2013-14 |[A] KARYASHEEL INFRATECH PRIVATE LIMITED \
7 | ITA 41/LKW/2023 | 2015-16 |[A] KARYASHEEL INFRATECH PRIVATE LIMITED
8 | ITA 42/LKW/2023 | 2016-17 |[A] M/S. KARYASHEEL INFRATECH PRIVATE LIMITED.
9 | ITA 43/LKW/2023 | 2019-20 | [A] M/S. KARYASHEEL INFRATECH PRIVATE LIMITED

10 |ITA 412/LKW/2023

2017-18 | [A] GURDAS MAL ARORA

11

IT(SS)A
581/LKW/2024

2017-18 | [A] HARSAHAIMAL SHIAMLAL JEWELLERS PVT. LTD.

12 |ITA 586/LKW/2024

2017-18 | [D] HARSAHAIMAL SHIAMLAL JEWELLERS PRIVATE LIMITED

13 |ITA 104/LKW/2025

2022-23 | [A] LALBAGH CHRISTIAN EDUCATIONAL SOCIETY

ﬁ"cé?isgant Registrar

04-Jul-2025
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AND HON'BLE
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 LUCKNOW
T

CAUSE LIST oF B BENCH FOR 07-)ULY-2025 (MONDAY)
BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

]
b X

Appeal Number Assmt.
Year

Assessee Name

Remarks

1 ITA 487/LKW/2016| 2012-13

[D] M/S KASHANA BUILDERS PVT. LTD. (OLD APPEAL)

2 |ITA 251/LKW/2017| 2007-08

[A] PURNAGIRI RICE MILLS

3 | ITA 20/LKW/2019 | 2014-15

[A] KAPOOR AGENCIES PRIVATE LIMITED

4 [ITA 433/LKW/2020( 2017-18

[D] M/S MAHENDRA EDUCATIONAL PVT. LTD.

5 |ITA 426/LKW/2023| 2015-16

[A] SMT. SUSHILA NARENDRAJIT SINGH SEWA NIDHI

IT(SS)A

6 | 431/kw/2024 | 2013-14 | [A] ASHISH KHEMKA
IT(SS)A ]

7| 432/LKW/2024 | 2016-17 |[A] ASHISH KHEMKA
IT(SS)A ]

8 | 720/kw/2024 | 2018-19 | [D] ASHISH KHEMKA

9 |ITA 427/LKW/2024| 2017-18

[D] AJAY KUMAR GUPTA

10 | CO 26/LKW/2024 | 2017-18

[A] INCOME TAX OFFICER 1(1)(1), KANPUR N2 A3y k“"u** (i ba-

11 |ITA 443/LKW/2024| 2017-18

[A] BLUE WATER ALCOBEV

12 |ITA 444/LKW/2024| 2015-16

[A] REKHA GOEL

13 |ITA 526/LKW/2024| 2017-18

[A] PERFECT ASSOCIATES

14 |ITA 675/LKW/2024| 2017-18

[A] SHASHI BHALLA

15 | ITA 77/LKW/2025 | 2022-23

[D] DEVRAJ LIQUOR

16 |ITA 106/LKW/2025| 2018-19

[A] SHREE LAL AND ASSOCIATES

17 |ITA 122/LKW/2025| 2018-19

[A] HORIZON COMMTRADE LIMITED

18 |ITA 124/LKW/2025| 2024-2025

[A] SHRI SHIVBACHAN SEWA SANTHAN

19 |ITA 125/LKW/2025| 2024-2025

[A] SHRI SHIVBACHAN SEWA SANTHAN

20 (ITA 201/LKW/2025 2017-18

[A] HARJEET KAUR

21 |ITA 202/LKW/2025( 2017-18

[A] RAJIV SHUKLA

22 |ITA 215/LKW/2025| 2011-12

[D] G.S. EXPRESS PVT. LTD.

23 | CO 50/LKW/2025 | 2011-12

[A] G.S. EXPRESS PVT. LTD.

24 |ITA 222/LKW/2025| 2014-15

[A] ALOK GUPTA

25 |ITA 223/LKW/2025( 2017-18

[A] SAHARA CITY HOMES - PATNA

file:///C:/JudiSIS/ILUCKNOW--CL-2025Jul07.htm
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IN COURT ROOM 2

CAUSE LIST OF B BENGH FOR 07-JULY-2025 (MONDAY)
B ‘
EFO:EO N'BN BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

[ Assmt.

Year

Assessee Name

Remarks

26 |ITA 224/Lkw/2025

—

2022-23

[A] YASHRAJ ENTERPRISES

27 [ITA 225/LKW/2025

—

2018-19

[A] RAJ RAJESHWARI TECHNO FAB PRIVATE LTD.

28 [ITA 227/LKW/2025
_—

2017-18

[A] KANHAIYA LAL KHETAN

29 |ITA 234/LKW/2025

2012-13

[A] ANANT PRASAD

30 (ITA 235/LKW/2025

2013 14

[D] DISTRICT COOPERETIV BANK LTD BARABANKI

31 [ITA 236/LKW/2025

2015-16

[D] DISTRICT COOPERATIVE BANK LTD

32 |ITA 237/LKW/2025

2016-17

[A] GURU PRATAP SINGH

b

\

sistant Registrar
04-Jul-2025]

file:///C:/JudiSIS/LUCKNOW--CL-2025Jul07 .htm
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CAUSE LIST OF smc BenGH FoR 07-JULY-2025 (MONDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

LUCKNOW—CL-2025JUI07.htm

L]

IN COURT ROOM 2

Assmt.
Year

Srl| Appeal Number

Assessee Name

1 [ITA 220/LKW/2025| 2016-17

[A] SHAILENDRA SRINET

—
|

‘p&fgistant Registra

04-Jul-202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS,

FOR 07-JULY-2025 (MONDAY)

BAEI\T[())RE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Sri

Appeal Number

Assmt.
Year

|
pu— [

ITA

233

LKW

2017

2013-
14

A] AMITA GUPTA (OLD APPEA OLD
s ¢ ol \ B ‘APPEAL

CLARIFICATION MATTERS \

Sri

Appeal Number

Assmt.
Year

Assessee Bench |Remarks

ITA

355

LKW

2024

2018-

19

[D] U P RAJYA NIRMAN SAHKARI SANGH \ A 4\

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS
Srl | Appeal Number AYs:?:. Assessee Bench |Remarks
1 1TA 1393 |LKwl2023 2016~ |[A] MARUT PAPER PRODUCTS PRIVATE LIMITED (E- A E-filed.
17 |FILED.)
CLARIFICATION MATTERS
Srl | Appeal Number Y‘ usesal r"t' Assessee Bench |[Remarks
2017-
1 [ITA|330|LKW|2024 18 [A] ASHISH DALMIA B

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND SHRI SUBHASH MALGURIA, JUDICIAL MEMBER

PART HEARD MATTERS
srl| Appeal Number Az:‘rt' Assessee Bench |Remarks
1 |mm(ssyA| 41 |Lkw|2020 201121’ [A] M/S. HORIZON PORTFOLIO LIMITED A

5 | ma [ 21 w201 2007- 1] M. RICH UNIVERSE NETWORK LIMITED A
3| mra | 154|Low[2024] 2245 |[A] RICH UDYOG NETWORK LIMITED (E-FILED.) A | E-filed.
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CAUSE LIST oF A BENCH FOR 08-JULY-2025 (TUESDAY)
BEFORE HON'BLE KuUL BHARAT, VICE PRESIDENT

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

L

Assmt.
ippeal Number Year Assessee Name Remarks
ITA 219/LKW/2020 2013-14 | [D] M/S. BHAGWANT INSTITUTE OF TECHNOLOGY

ITA 108/LKW/2021

2008-2009 | [D] M/S MANTORA AGRO INDUSTRIES PVT. LTD.

ITA 111/LKW/2022

2017-18 | [A] RITESH KUMAR ANAND

L S

4 | CO 18/LKW/2023 | 2013-14 | [A] M/S. H.L. AGRO PRODUCTS PRIVATE LIMITED
5 | CO 19/LKW/2023 | 2015-16 | [A] M/S. H.L. AGRO PRODUCTS PRIVATE LIMITED
6 | ITA8/LKW/2023 | 2014-15 |[A]H.LAGRO PRODUCTSPVT.LTD
7 | ITA9/LKW/2023 | 2016-17 |[A]H.LAGRO PRODUCTS PVT.LTD.
8 | ITA 10/LKW/2023 | 2020-21 |[A]H.LAGRO PRODUCTS PVT, LTD.
9 | ITA 25/LKW/2023 | 2013-14 |[D] M/S. H.L. AGRO PRODUCTS PRIVATE LIMITED
10 | ITA 26/LKW/2023 | 2014-15 | [D] M/S. H.L. AGRO PRODUCTS PRIVATE LIMITED
11 | ITA 27/LKW/2023 | 2015-16 | [D] M/S. H.L. AGRO PRODUCTS PRIVATE LIMITED
12 | ITA 28/LKW/2023 | 2016-17 |[D]M/S. H.L AGRO PRODUCTS PRIVATE LIMITED
13 | ITA 29/LKW/2023 | 2020-21 |[D] M/S. H.L. AGRO PRODUCTS PRIVATE LIMITED
14 |ITA 395/LKW/2024| 2018-19 | [A] RUSHDI CONSTRUCTION PVT LTD
15 |ITA 110/LKW/2025| 2017-18 | [A] ASHA DUBE
16 |ITA 111/LKW/2025| 2014-15 |[A] PALM INFRAPROPERTIES PRIVATE LIMITED
17| 4 3}1@3}9025 2016-17 | [A] ADHYATM JAIN PROP. M/S JAMBU KUMAR ADHYTM JAIN SARAF
18 |ITA 114/LKW/2025| 2025-26 | [A] ANTARMAN PARIWAR SOCIETY
19 |ITA 115/LKW/2025| 2025-26 | [A] ANTARMAN PARIWAR SOCIETY

[A] JAMIA SIRAJUL ULOOM KUNDAN BONDIHAR EDUCATION
20 |ITA 118/LKW/2025| 2015-16 |c iery
21 |TTA 729/LKW/2015| 2009-10 | [A] K.L MEMORIAL HOSPITAL (P) LTD. (OLD APPEAL)
22 |ITA 730/LKW/2015| 2010-11 | [A] K.L MEMORIAL HOSPITAL (P) LTD. (OLD APPEAL)
23 |TTA 731/LKW/2015| 2011-12 | [A] K.L MEMORIAL HOSPITAL (P) LTD. (OLD APPEAL)

(8-

/C/d.sistant Registrar

04-Jul-202.
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LUCKNOW

CAUSE L1ST OF B BENCH FOR 08-JULY-2025 (TUESDAY)

BEFORE HON
AND HON'BL

'BLE SUDHANSHU SRIVAST. AVA, JUDICIAL MEMBER
E ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

—

Appeal Number

Assmt.
Year

Assessee Name

ITA 571/LKW/2014

2007-08

[D] SHRI K.N. SINGH PATEL (HCD)

ITA 572/LKW/2014

2008-09

[D] SHRI K.N. SINGH PATEL (HCD.)

ITA 4/LKW/2021

2017-18

[A] SHRI MAHENDRA PAL

S lw N

ITA 5/LKW/2021

2017-18

[A] SMT. INDU MEHROTRA

ITA 103/LKW/2022

2017-18

[D] M/S BALJ NATH JEWELLERS

CO 3/LKW/2022

2017-18

[A] M/S BAIJ NATH JEWELLERS

ITA 150/LKW/2022

2021-22

[A] GURUSTHALI SANTHAN AIWAM SHIKSHA PRASAR SAMITI

ITA 152/LKW/2022

2017-18

[A] SURESH CHANDRA AGARWAL

ITA 197/LKW/2022

2017-18

[A] RAHUL GUPTA

10

ITA 199/LKW/2022

2015-16

[A] M/S K.M.GASES PVT.LTD.(NOW K.M.VYAPAR PVT.LTD)

11

ITA 279/LKW/2023

2021-22

[A] AKG INFRATECH PRIVATE LIMITED

12

ITA 424/LKW/2023

2021-22

[D] RAJEEV KUMAR KAPOOR

13

IT(SS)A
445/LKW/2023

2014-15

[D] AIMR JEWELS PRIVATE LIMITED

14

ITA 446/LKW/2023

2021-22

[D] SHRI BHAGWAN SINGH

15

ITA 447/LKW/2023

2021-22

[D] SUNIL GARG

16

ITA 40/LKW/2024

2017-18

[D] HABIB AHMAD

17

ITA 117/LKW/2024

2017-18

[D] MOTI LAL AND SONS (E-FILED.)

18

ITA 677/LKW/2024

2017-2018

[A] HANS RAJ

19

ITA 678/LKW/2024

2017-18

[D] GLOBALZONE SANITORY INFRASTRUCTURE PVT LTD

20

ITA 362/LKW/2017

2007-08

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

21

ITA 363/LKW/2017

2008-09

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

22

ITA 364/LKW/2017

2009-10

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

23

ITA 365/LKW/2017

2010-11

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

ITA 366/LKW/2017

2011-12

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

24

25

ITA 222/LKW/2020

[A] M/S. U.P. JAL VIDYUT NIGAM LIMITED

2012-13

ﬁle:///C:/JudiSIS/LUCKNOW—CL-2025Jul07.hlm
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CAUSE LIST OF B BENCH FOR 08-JULY-2025 (TUESDAY)
BEFORE HON'BLE
ND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

Sr

Appeal Number

Assmt.
Year

Assessee Name

26 |ITA 223/LKW/2020

2013-14

27 |ITA 224/LKW/2020

2014-15

[A] M/S. U.P. JAL VIDYUT NIGAM LTD.

28 |ITA 225/LKW/2020

2015-16

[A] M/S. U.P. JAL VIDYUT NIGAM LTD. \

SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER \
[A] M/S. U.P. JAL VIDYUT NIGAM LTD. \

ﬁ istant Registra
( é§ 04-Jul-202.
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 08-JULY-2025 (TUESDAY)
BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl | Appeal Number Ai:'a“rt Assessee Name \ Remarks \
1 |ITA 115/LKW/2020 2015-16 |[A] SHRI KAPIL KHANDELWAL \
2 |ITA 300/LKW/2025| 2009-10 [A] SAYED HILAL j

jstant Registra

04-Jul-202




INCOME TAX APPELLATE TRIBUNAL. LUCKNOW

CAUSE LIST OF

PART HEARD MATTERS,
FOR 08-JULY-

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Assmt.
Srl | Appeal Number Year Assessee

1_|rTa[262Lkw]2020] 2014-15
| 2 [rra]263]ikw[2020] 2014-15

Bench Remarkq

[D] M/S MANAGER, ANGLO SANSKRIT COLLEGE
[D] M/S BANU YUVRAJ SINGH SEWA SANASTHAN

|
A ]

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND SHRI SUBHASH MALGURIA, JUDICIAL MEMBER

[ PART HEARD MATTERS

LSrl] Appeal Number Assmt, Assessee

Year Bench [Remarks
| 1 [1TA[320]Lkw][2024] 2017-18 |[A] NETPLAST PVT.LTD.

G

Assistant Registrar



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 09-JULY-2025 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

Appeal Number

Assmt.
Year

Assessee Name

ITA 603/LKW/2015

2011-12

[D] M/S JAGRAN PRAKASHAN LTD.

ITA 604/LKW/2015

2012-13

[D] M/S JAGRAN PRAKASHAN LTD.

ITA 358/LKW/2024

2016-2017

[A] DHARAM CHAND AGARWAL

ITA 83/LKW/2025

2015-16

[A] SUKHVIINDER SINGH SOOD

S

ITA 84/LKW/2025

2015-16

[A] SUKHVIINDER SINGH SOOD

ITA 85/LKW/2025

2015-2016

[A] SUKHVINDER SINGH SOOD

ITA 149/LKW/2025

2010-11

[D] M/S CITYON SYSTEMS (INDIA) LTD.

ITA 150/LKW/2025

2011-12

[D] M/S CITYON SYSTEMS (INDIA) LTD.

ITA 151/LKW/2025

2012-13

[D] M/S CITYON SYSTEMS (INDIA) LTD.

10

ITA 152/LKW/2025

2013-14

[D] M/S CITYON SYSTEMS (INDIA) LTD.

11

ITA 153/LKW/2025

2010-11

[D] M/S CITYON INFRASTRUCTURE PVT. LTD.

12

ITA 154/LKW/2025

2012-13

[D] M/S CITYON INFRASTRUCTURE PVT. LTD.

13

ITA 155/LKW/2025

2013-14

[D] M/S CITYON INFRASTRUCTURE PVT. LTD.

14

ITA 156/LKW/2025

2015-16

[D] M/S CITYON INFRASTRUCTURE PVT. LTD.

15

ITA 157/LKW/2025

2016-17

[D] M/S CITYON INFRASTRUCT! URE PVT. LTD.

16

CO 16/LKW/2025

2010-11

[A] CITYON SYSTEMS INDIA LTD.

17

CO 17/LKW/2025

2011-12

[A] CITYON SYSTEMS INDIA LTD.

18

CO 18/LKW/2025

2012-13

[A] CITYON SYSTEMS INDIA LTD.

19

L

20

CO 19/LKW/2025

2013-14

[A] CITYON SYSTEMS INDIA LTD.

CO 20/LKW/2025

2010-11

[A] CITYON INFRASTRUCTURE PVT. LTD.

21

I

22

e

23

S

24

-

CO 21/LKW/2025

2012-13

[A] CITYON INFRASTRUCTURE PVT. LTD.

CO 22/LKW/2025

2013-14

[A] CITYON INFRASTRUCTURE PVT. LTD.

CO 23/LKW/2025

-

CO 24/LKW/2025 2016-17

2015-16

I

[A] CITYON INFRASTRUCTURE PVT. LTD.

] CITYON INFRASTRUCTURE PVT. LTD.

| [A) CITYOR T

f
l\\/ jstant Registrar
04-ul-2025
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 09-JULY-2025 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

Sri

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 101/LKW/2021

2017-2018

[A] M/S OM SATVIK AYUSH, LUCKNOW

IT(SS)A
14/LKW/2023

2015-16

[A] OM SATVIK AYUSH

ITA 102/LKW/2022

2017-18

[A] A Z FOODS

ITA 116/LKW/2023

2012-13

[A] ASHOK KUMAR GUPTA

ITA 13/LKW/2024

2018-19

[A] RAM NATH JAISWAL

ITA 69/LKW/2024

2017-18

[D] ESHAN GUPTA (E-FILED.)

ITA 249/LKW/2024

2013-14

[A] USHA YADAV

ITA 251/LKW/2024

2013-14

[A] USHA YADAV

ITA 377/LKW/2024

2015-16

[D] TILAK RAJ SHARMA (E.F)

10

ITA 389/LKW/2024

00

[A] M/S SHRI RADHE SHYAM SHRI KRISHAN EDUCATION SAMITI

11

ITA 515/LKW/2024

2017-18

[A] MAHTAB CHAND AGARWAL

12

ITA 562/LKW/2024

2021-22

[D] DHAMPUR SUGAR MILLS LTD.

13

ITA 644/LKW/2024

2017-18

[D] M/S ASHRAY VENTURES PRIVATE LIMITED

14

ITA 105/LKW/2025

2022-23

[A] CENTRAL METHODIST CHURCH

,@

@)=

(&

jstant Registrar
04-Jul-2025]




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 10-JULY-2025 (THURSDAY)

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND SHRI SUBHASH MALGURIA, JUDICIAL MEMBER

PART HEARD MATTERS

Assmt.
Year

BMA|485|Lkw|2024| 2019-20 [[D] DEEPAK MANSUKHLAL KOTHARI

Srl| Appeal Number Assessee

\
Bench \Rem

ITA [381|LKW[2020| 2017-18 [[A] SHRI KAMLESH GUPTA

L,LLL,L%,

| A

BMA|486|Lkw|2024| 2019-20 [[D] DEEPAK MANSUKHLAL KOTHARI | A
| A

| A

|
|
|
|

B W AN |

ITA [448(LKW|2020( 2017-18 |[D] SHRI KAMLESH GUPTA

%\gistant Registrar
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